Government of Jammu and Kashmir

Department of Rural Devel
Civil Secretariat, Sri

Opment and Panchayati Ra
nagar/ Jammu :

Notification

Srinagar, the "% September, 2018,

SROD83.- In exercise of the powers conferred by clause (a) of sub-section

(1) of section 2 of the Jammu and Kashmir Panchayati Raj Act, 1989 and

in partial modification of notification(s) issued on the subject, the

Government hereby de-notify the following Panchayat Halqas/Wards from
the block/districts shown against each:- namely:-

Jammu

e

(partially)

2. Mohalla Railway ward No.9

Name of the | Name of | Name an :
gluckj Panchayat B seroL the Werds E‘;ﬁgfﬂd 51:} fup
_ g & Urban
District Halqa Dev. Deptt under
Qamarwari/ | Ranbirgarh | Full SRGwwien
Srinagar Pratapgarh 2.3.2016
BK pora/ | Shankerpora | Shankerpora Ward No. 1 to 7 & 9 | SRO-219  dated
Budgam (partially) and ward No. 8)|29.62016
(shankerpora-VIII) fully
Ganderbal/ Gadoora Ward No. 6 (Mirpora, Dar Mohalla, | SRO-72 dated
Ganderbal Dagpora. 2.3.2016
Ward No.7(Khori Mohallah, Rather
Mohallah)
Ward No. B(Lone Mohallah),
Ward No. 9 (Sheikh Mohallah)
Bhalwal/ Muthi Fully, SRO-268 dated
Jammu 116.2018
Barnai Fully
Patoli Fully
Brahmana
Gurah Fully
Brahmana :
Keran 1. Upper Thathar Ward No.10
(partially)
2. Karan Vihar (Thathar) Ward
No.11.
Raipur Lower | 1. Lower Thathar (Mch. Jattan)
Domana Ward No 4.
(partially 2 Lower Thathar (Moh.
[ Brahmana) Ward No.5
Mandal Kirpalpur 1 Chak Sardar Attar Singh ward | SRO-268 dated
Phallian/ | (partially) No.5 Llthalas
Jammu
Sﬁl“’ﬂri! Chﬂwﬂdi 18 Maha“ﬂ Dr_'lﬂny “’ﬂfﬁ No.l SRD"Z&B dﬂtﬁd

11.6.2018




r"".'f--_-_ o 3. Lower chowadi ward No. 10 —
s/l Laeroarial - Zatals Nallah W/No.1
| y) P 2. Jalabad W No 2
| 3. Firdosabad W No.3
: 4. Pangra Moh W No.4
Il » 5. Makahils Moh. W.No. 7
5"13# ﬁuntwr&n 1. Sunjwan Brahmna ward No. 1
Py oS Harn wa .2
| ‘ 3. Sunjwan Rajputan ward No_ 3
- Do |
! - Umar Col
(partially) ony W.No. 6
Babliana 1. Rakhbandu B ward No. 6
(partially) 2. Mohalla Jogi ward No, 7
Bhour East Ny
Bhour West Fully
Gadigarh Fully
Rakh Fully
Gadigarh
Baba Ajit | Fully
Singh Nagar
Sunjwan Fully
Jallu Chak Fully
Kunjwani Fully
Ratnuchak Fully
= [ Marh/ Gangawa 1. Gangwan ward No. 1 SRO-268 dated
Jammu Parwah 2. Sujatpur Kanyia ward No.4 11.6.2018
(partially) 3. Sujatpur ward No. 5
4. Rakh Nagbani ward No. 6
S. Rakhnagam Lower ward No. 9
TR Gole  Gujral 1. Gulamichak ward No. 8
i (partially)
el Trlokpur 1. Trilokpur Moh Upper, ward No.
(partially) - 1
2. Trilokpur Moh Lower ward No. 2
3. Seori ward No. 5
4. Hazuri Bagh Upper ward No. 6
5. Hazuri Bagh Lower ward No. 7
6. Kheriyan ward No. 8
(partially)
7. Trilokpur Moh Upper (&) ward
No. 9
1 Akalpur 1. AKalapur Moh. Christan ward
(partially) No. 1
= 2. Akalpur Moh. Upper ward No. 2
3. Akalpur Moh. Harijan ward No.
3
3. Akalpur Moh. Kunshran ward
No. 4
5. Akalpur Moh Temple ward No.5
6. Akalpur Moh.Chowkidara ward
No.b
= Akalpur Moh Temple ward No.
11
Sangrampur Fully
Pounichak Fully
L SRO-268  dated
Nagrota / Sidhra Fully 11.6,2018

Jammu




, Malwas
gtﬁﬁ“ il (partially)

1. Ward No. 6 (Shamdhak)

30.01 2012
By order of the Government of Jammu and Kashmir., 7[ ) @FE

Shee , IAS
Sccrew&léu@::;mmt
No-RD/Panch/41/2018 Dategﬂ“! 9-2018.
Copy to the:- ‘lT, Y

All Financial Commissioners

Chief Electoral Officer, J&K, Kashmir

All Administrative Secretaries to the Government.
Divisional Commissioner, Kashmir/Jammu
Director General, Rural Development
Development Kashmir.
Director, Local Bodies, Kashmir/Jammu.

Deputy Commissioner, Srinagar/Ganderbal/ Jammu /Doda.

General Manager, Government Press, Kashmir for publication.

Pvt Secretary to the Advisor (V) for kind information to Advisor (V)

pvt. Secretary to Chief Secretary for kind information to Chief Secretary.

pPvt. Secretary to Secretary to the Government, Department of Rural
Development & PR for information of Secretary

12. In-charge Departmental Website.
13. Stock file.

SR0O-45 dated \

s

Jammu /Director Rural



